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(d) what steps Government are tak-
ing in this connection; and 

(e) whether they will be allotted 
~ands for their houses and for grow-
mg vegetables, which is their occupa-
tion? 

The Deputy Minister in the Minis-
try Of Works, HOUSing and Supply 
(Shri Jaganatha Rao): (a) 32 huts 
built unauthorisedly on Government 
land opposite Azad Bhavan were de-
molished on the 24th April, 1962 as 
the land was urgently required for 
the construction of the Central Power 
House. 

(b) and (c). Notices under the Pub-
lic Premises (Eviction of Unauthoris-
ed Occupants) Act, 1958 had been 
issued in March, 1960 and the final 
orders of eviction were passed by the 
'Estate Officer' in January, 1961, giv-
ing the families 45 days' time to vacate 
the premises. 

Alternative accommodation had been 
offered to 28 eligible families but this 
offer was not accepted. 

(d) and (e). Developed plots are 
again being offered by the Corpora-
tion to the eligible families, but this 
'offer has not so far been accepted. 
The Jhuggis and Jhopris Rem<lval 
Scheme does not contemplate allot-
ment of agricultural land to these 
families. 

Shrimati Savitri Nigam: May I 
know whether any receipt was taken 
when the notices were served, be-
cause the version of the people is that 
they have never been given notices? 

Shri Jagaaatha Rao: The proceed-
'ings were taken under Act 32 of 1958. 
All the formalities were observed' 
notices were served; an enquiry wa~ 
'held, and orders of eviction were 
passed by the competent authority. 

SbrimaU Savitri NI.pm: May J 
"know whether these people have been 
approached by some officer or whether 
these notices were sent by post? 

Shri Japnatha Rao: Notices were 
issued as prescribed by the law. 
680 (Ai) L.S.-2. 

Shrlmatl Savitri Nigam. rose-
Mr. Speaker: I am sorry that it has 

escaped my notice. The question, in 
~he form in which it has been put, 
IS really a representation on behaH 
of some people. That should be avoid-
ed. Both the questions that have been 
put show that it is only pleading the 
case of some persons. That can be 
done privately. Next question. 

Forged Passports 'Racket' 

+ r Shri Hari Vishnu Kamath: 
Shri P. C. Borooah: 

°1001. -< Shri P. R. Chakravertl: 
I Shri Maheswar Naik: 
L Shri Hem Barua: 

Will the Prime Minister be pleased 
to state: 

(a) whether the forged passports 
'racket' is still flourishing; 

(b) what efforts have so far been 
made by Government to liquidate the 
'racketeers'; and 

(c) the measure of success achieved 
so far in that direction? 

The Deputy Minister in the MiDts-
try 01 Exlemal Affairs eShri Dinesh 
Singh): (a) The activities of racketeers 
of forged passports are curtailed to a 
very great extent though stray cases 
still continue to occur. 

(b) Apart from the general precau-
tions taken against forgeries on pass-
ports, such as perforation of ph oto-
graphs, use of special type of ink 
etc., concerted efforts have also been 
made to punish the racketeers who 
were respc)Dsible for forged passports 
as well as their associates involved in 
this illegal trade. Many persons, who 
succeeded in getting away with bcgus 
passports, were ultimately repatriated 
to India where they have been ap-
prehended on arrival with a view to 
prosecution in the Courts of Law. 
Steps have also been taken to tighten 
up the work of checking of travel 
documents at the check posts in India, 
for which purpose the checking offi-
cers have been given short term train-
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ing in the Regional Passport Offices 
and provided with special appl.iarule6 
to detect forgeries. A list of "Do's 
and Don'ts" has also been circulated 
for the guidance of the checking sta.ff 
at all the check-posts. 

(c) In view of the measures taken, 
the forged passports 'racket' has been 
dwindling. Exodus of persons on for-
ged passports has considerably de-
creased and only stray cases of for-
geries in passports are now being re-
ported. 

Shri Kari Vishnu Kamath: For how 
many years now have these forged 
passport rackets or rings been in 
operation in the country and how 
many of the racketeers have been so 
far arrested, prosecuted and punish· 
ed? 

Shri Dinesh Singh: Since 1959. 145 
persons have been prosecuted. 

Shri Hari Vishnu Kamath: May 
know how many Indians were de-
tained during the last five years de-
tained and repatriated at the other 
end, that is to say, from the coun-
tries where they tried to land with 
these forged passports? 

Shri Dinesh Singh: About 108. 

Shri Hari Vishnu Kamath: May 
know what exactly is the modus 
operandi of these forged passport 
racketeers and how do they rnanace 
to dupe ordinary people? How do 
they work? Have the Government 
got information? 

Mr. Speaker: Is that whole proce-
dure of racketeering to be repeated 
here? Does he want that? 

Shri Hari Vishnu Kamath: They 
have investIgated and caught 80 many 
people. The cases have corne to courts 
of law. How do these crooks manage 
to dupe the people? 

Shri Dinesh Singh: I wish we know 
all the ways they adopt in forging 
passports. So far as these people are 
concern'ed, the forged passports are 
noticed either by our officials at the 
time of their leaving the country or 
~tected by the officials of the <>oun-

try where they go, and if they are 
pointed out to us, then we repatriate 
them. 

Shri p. R. Chakraverti: Do the en-
q uiries reveal the presence of an inter-
provincial ,gang of racketeers? 

Shri Dinesh Sin&"h: Yes. 

Shri Maheswar Naik: May I know 
whether Government have ensured 
that these racketeers have not been 
in collusion with any of the Govern-
ment staff connected with the issue of 
passports? 

Shri Dinesh Singh: Yes, Sir; one or 
two Government officials were also 
involved and action is being taken 
against them. 

Shri Hem Barua: May I know whe-
ther Government have been able so 
far to establish if this forged passport 
industry has any international link 
and whether it is also a fact that some 
of the employees of some of the in-
ternational foreign airlines are also 
involved in this operation? 

Shri Dinesh Singh: It is rather diffi-
cult to say whether there is any or-
ganised international ring. Maybe 
they have some contacts here and 
there. But it is true that one or two 
officials of an air company were also 
detected and proceedings are taken 
against them. 

Shri P. K. Deo: I just want to know 
if Mr. Phizo utilised any of the chan-
nels .... 

Mr. Speaker: That was not a forged 
passport. Nobody has alleged that. 

Shri S. M. Banerjee: May I know 
whether it is a fact that recently two 
persons have been arrested and one 
of them is a staff belonging to the 
Works, Housing and Supply Ministry? 
May I know whether he has been 
actually arrested? 

Mr. Speaker: He has said that one 
or two officials are also involved. 

Shri S. M. Banerjee: It carne out in 
the newspapers also. It is very recent; 
2 or 3 days back. 
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are not 
Works, 

being 

Shri Dinesh Singh: We 
aware o! any official o! the 
Housing and Supply Ministry 
involved in this. 

Shri Iqbal Singh: May I know whe-
ther most of the applications from 
Punjab are rejected and that is why 
they are compelled. . .. 

Mr. Speaker: Why should he bring 
his State into such prominence in this 
case? 

Shri AIISar Barvaui: Is the Govern-
ment aware that a number of travell-
ing agencies dismissed some very im-
portant people involved in the for-
gery of passport and if so, against how 
many action has been taken? 

Mr. Spealter: That he has already 
stated. 

Dr. L. M. Singhvi: May I know to 
which countries these forged passports 
were generally made out? 

Shri Dinesh Singh: They were gene-
rally made out to United Kingdom. 

Shri Hem Baraa: On a point of 
order. It appears, that it was stated 
that Shri Phizo had a genuine pass-
port. He did not have a genuine 
passport, he had an EI Salvador Pass-
port as the Prime Minister stated. 

Mr. Speaker: Now we are consider-
ing the question of forged passport 
racket. It has never been alleged by 
anybody that he was one of them. If 
we were to go into each individual 
passport, whether the one shown by 
such and such a person was a forged 
one or not, we could not proceed. 
Next question. 

Shri P. K. Deo: It is a matter of 
great concern to all of us. 

Mr. Speaker: Certainly, to me much 
more than to the hon. Member. 

Establishment of Staple Fibre 
Faetories 

°1009. Shri D. C. Sharma: Will the 
Minister of Commerce and IndDStry 
be pleased to state: 

(a) whether in view of the cotton 
mortage in the country Government 

have been urged upon to establish a 
number of staple fibre factories; and 

(b) if so, the reaction of Govern. 
ment thereto? 

The Minister of International Trade 
in the Ministry of Commerce and 
IndDStry (Shri Manubhai Shah): (a) 
Yes, Sir. 

(b) The matter is under ex&mina-
tion. 

Shri D. C. Sharma: May I know 
since when this matter has been 
under consideration and \vhether it 
has been considered departmentally, 
by a committee, or a team of officials 
or experts? What kind o! investi-
gation is going on? 

Shri Manubhai Shah: It Is true that 
this matter has been too long under 
consideration. Unfortunately, we 
have not been able to secure the con-
currence of the Planning Commission. 
But, in view of the acute shortage of 
cotton from year to year, we are 
pressing the matter further 'before the 
Planning Commission and we hope 
that the staple fibre industry would 
be allowed to extend further. 

Shri D. C. Sharma: May I know the 
reason the Planning Commission has 
advanced for not fulfilling this yery 
urgent need of the country? 

Shri Manubhai Shah: The general 
belief was that artificial silk or fibre 
was something of a luxury which is 
not true. It is a basic fibre, which is 
a substitute for cotton. We may now 
be able to carry conviction with the 
Planning Commission and we hope the 
targets will be revised. 

Shri Warior: May I know whether 
Government have any idea to utilize 
the plantain tree for this fibre? 

Shri Manubhai Shah: Let us first 
get the target revised. Then we will 
look into the raw material. 

Shri D. C. Sharma: May I know 
how long will it take for the Com· 




